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MINISTRY OF RAILWAYS
[North Central Railway (Contruction Department)]
NOTIFICATION
Prayagraj, the 6th December, 2025

S.0. 5752(E).— In exercise of the powers conferred by sub — section (1) of Section 20 A of the Railways Act,
1989 (24 of 1989) & Railways (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central
Government after being satisfied that for the public purpose the land the brief description of which has been given in
schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of the Special
Railway Project namely, ”Agra Fort-Bandikui Doubling Project” in District Agra in the state of Uttar Pradesh
hereby declares its intention to acquire such land.

Any whereas, the substance of the said notification was published in daily newspapers namely “Amar Ujala &
Dainik Jagran” dated 27.05.2025 under sub section (4) of Section 20A of the said ACT.

Any whereas, in 14 village objections were received and competent Authority have passed the orders
accordingly.

Any whereas, in pursuance of sub section 20E of the said Act, the competent Authority has submitted its report
to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure, for the Special Railway Project, namely, Agra
Fort -Bandikui Doubling Project in District Agra in the state of Uttar Pradesh.

Name of Name of Khas | Type Nature of Area_of Land owner / Beneficiary
SN. Tehsil Village ra of Land Acquire person
No. Land dLand

1 2 3 4 5 6 7 8
Inderpal Singh / Sukhveer Singh /
Resident of village
Rajveer Singh / Sukhveer Singh /
Resident of village
Ramkaran Singh / Shishupal Singh
/ Resident of village

1 Kiraoli Raibha 847 | Private | Agriculture | 0.0136 g;\r/:i;-igggmlﬂ_ng% ég\?i i,?;ﬁg:
w/o Govind Sing
Smt. Arti Devi w/o Govind Singh
Smt.  Bhuresh  Kumari w/o
Shishupal
Smt. Bhuri Devi w/o Shishupal
Singh
Chov Singh s/o Heera Singh
Premvati s/o Heera Singh
Mrs. Shashi Devi w/o Gajendra
Singh

2 Kiraoli Raibha 842 | Private | Agriculture | 0.0500 | Raj Kumar s/o Ramsharan
Ramkumar s/o Heera Singh
Lokpal Singh s/o Lakhan Singh
Shyamveer/Ramsharan
Surendra Singh/Ramsharan

Total 0.0636
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1) Bhauti Devi wife / Motiram /
Kachora

3 Kiraoli Achhnera 310 | Private | Agriculture | 0.0220 2) Rajveer Singh/Sher Singh /
Resident of Village
1) Taravati
wife/Nandram/Kachaura Hall,
Kamal Colony, Achhnera
2) Nitesh Kumar/Narayan
Singh/Mohalla
3)Nemwati wife/Bahadur
Singh/Mohalla, Chanda Party
4) Pradeep Kumar
Agarwal/Mahendra

4 | Kiraoli Achhnera | 311 | Private | Agriculture | 0.0690 Eg_mgé,iﬁ'idsgﬁja';i“E';Zgﬁ?b':lﬂ?d
5) Rajveer Singh/Sher
Singh/Kachaura Hall, Kamal
Colony, Achhnera
6) Sunita wife of Narayan
Singh/Mohalla Chanda Party
7) Umesh and Ramakant s/o Lalta
Prasad
Anuj Kumar and Yogesh Kumar,

o Private _ sons of Dil Sukhrai

5 Kiraoli Achhnera 314 Agriculture | 0.0710 | Umesh and Ramakant, sons of
Lalta Prasad.
Afsana daughter of late Mahmood
Hussain
Imran son of late Mahmood
Hussain
Guddu son of late Mahmood
Hussain
Deepak Singh and Yatendra sons
of Bahadur Singh
Janu son of late Mahmood Hussain
Tayyuv son of Anwar Hussain
Pappu son of Anwar Hussain
Fareed son of Anwar Hussain
Bunty son of late Mahmood

6 Kiraoli Achhnera 321 | Private | Agriculture | 0.1200 Hussain . .
Badshah son of Zakir Hussain
Bhuri wife of late Mahmood
Hussain
Mullaji Noora Hussain/Haji Din
Muhammad
Raja/Late Mahmood Hussain
Rukhsar  daughter of late
Mahmood Hussain
Shanu/Late Mahmood Hussain
Shahrukh/Late Mahmood Hussain
Smt. Magsudan wife of late
Mullajij Noora Hussain
Hamid Hussain/Majeed
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Kiraoli

Achhnera

322

Private

Agriculture

0.7000

Devendra Singh son of Virendra
Singh

Yatendra Singh son of Prem Singh
Virendra Singh son of Prem Singh
Sheela Devi wife of late Virendra
Singh

Sovran Singh son of Prem Singh

Kiraoli

Achhnera

550%

Private

Agriculture

0.0400

Anita Agarwal wife Sunil
Agarwal

Amit Kumar Agarwal son late
Govind Prasad

Aditya Kumar Agarwal son late
Govind Prasad

Alok Kumar Agarwal son late
Govind Prasad

Urmila Agarwal wife late Madhav
Prasad

Omvati Agarwal wife Valeshwar
Prasad

Krishan Kumar s/o Harprasad
Geeta Agarwal wife/late
Shambhudayal

Pankaj Agarwal/Baleshwar Prasad
Mahesh Prasad s/o Harprasad
Rajeev Lochan/Shivprasad
Rambabu s/o Harprasad

Vikram Agarwal s/o Late
Shambhudayal

Vimal Kumari W/o Rajendra
Prasad Agarwal

Vivek Agarwal s/o Late
Shambhudayal

Sudhir Agarwal s/o Rajendra
Prasad Agarwal

Sanjay Agarwal s/o Rajendra
Prasad Agarwal

Sanjeev Agarwal s/o Late Madhav
Prasad

Kiraoli

Achhnera

550

Private

Agriculture

Akshay Kumar Agrawal s/o
Rajeev Agrawal

Rambabu s/o Harprasad
Geeta Agrawal w/o Lt.
Shambhudyal

Vikram Agrawal s/o Lt.
Sahmbhudyal

Vivek Agrawal s/o Lt.
Dhambhudyal

Acchenera State Partener Mukesh
Kumar Verma s/o Phoolchand
Verma

Pankaj Agarwal/Waleshwar
Prasad

Omvati Agarwal wife of
Waleshwar Prasad

Anita Agarwal wife of Sunil
Agarwal

Sudhir Agarwal/Rajendra Prasad
Agarwal

Sanjay Agarwal s/o Rajendra
Prasad Agarwal

Krishna Kumar Saraswat/Devi
Charan
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Rakesh Kumar
Sharma/Ramswaroop Sharma

10

Kiraoli

Achhnera

559

Private | Agriculture | 0.0028

Achhnera State Partner Mukesh
Kumar Verma son of Phool chand
Verma/1089-90 Sector 4 Awas
Vikas Colony Agra

11

Kiraoli

Achhnera

561

Private | Agriculture | 0.0508

Yogesh Saraswat and Praveen
Saraswat, sons of Bhudev Prasad.
Miss Aarti daughter of Govind
Prasad

Bhudev Prasad son of
Lakshminarayan

Rajwati wife Late Pramod Kumar
Ashish, Harsh Saraswat Minor,
age 2 and 1 year, sons Late
Pramod Kumar Guardian Rajwati
mother

12

Kiraoli

Achhnera

563

Private | Agriculture | 0.0581

Ganesh, Dinesh, Premlal,
Maheshchand, Srinivas, Suresh
sons of Mishrilal

13

Kiraoli

Achhnera

564

Private | Agriculture | 0.0709

Akshay Kumar Agrawal s/o
Rajeev Agrawal

Rambabu s/o Harprasad

Geeta Agrawal w/o Lt.
Shambhudyal

Vikram Agrawal s/o Lt.
Sahmbhudyal

Vivek Agrawal s/o Lt.
Dhambhudyal

Acchenera State Partener Mukesh
Kumar Verma s/o Fulchand
Verma

Acchenera State Partener Mukesh
Kumar Verma s/o Fulchand
Verma

Pankaj Agarwal son Valeshwar
Prasad

Omwati Agarwal wife Valeshwar
Prasad

Anita Agarwal wife Sunil
Agarwal

Sudhir Agarwal, Sanjay Agarwal
sons Rajendra Prasad Agarwal
Sanjay Kumar Agrawal s/o
Rajendra Prasad

Krishna Kumar
Saraswat/Devicharan

Rakesh Kumar Sharma/Ram
Swaroop Sharma

14

Kiraoli

Achhnera

577/1

Private | Agriculture | 1.5224

Rajeev Lochan son Shivprasad
Alok Kumar Agarwal, Amit
Kumar Agarwal, Aditya Kumar
Agarwal, sons Late: Govind
Prasad Resident of Kasha
Achhnera

Urmila Aggarwal wife late
Madhav Prasad and Sanjeev
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Agarwal son late Madhav Prasad
Resident of Kasba Achhnera
Shobha Agarwal wife of late
Rajiv Agarwal resident of H.No.
5/3 H.1.G.A.D.A. Flat Sanjay
Place Hariparvat Agra

Raghav Agarwal son of Rajiv
Agarwal resident of H.No. 5/3
H.I.G.A.D.A. Flat Hariparvat
Crossing Sanjay Place Agra
Manvi Agarwal wife of Raghav
Agarwal resident of H.No. 5/3
H.I.G.A.D.A. Flat Sanjay Place
Opposite Hotel Marina Agra
Yogesh Agrawal, Anuj Agrawal
s/o Dilsukh

Ajay Kumar Agrawal, Vijay
Kumar, Sanjay

Kumar Agrawal, Anupam Kumar
Agrawal s/o Sukhnandan
Prabha Agrawal w/o Vishnu
Agrawal

Rajesh Kumar Agrawal s/o
Daudayal Agrawal

Mukesh Agrawal s/o Ramesh
Chandra Agarwal

Yogesh Kumar Agrawal s/o
Ramesh Chandra Agarwal
Prateek Agrawal s/o Vishnu
Agrawal

Urmila w/o Prahalad Agrawal
Harimohan s/o Mathura Prasad
Deepak s/o Prahalad Agrawal
Vina Agrawal w/o Ravi Prakash
Anand Agrawal, Anmol Agrawal
s/o Ravi Prakash

Saurabh Agrawal s/o Sushil
Agrawal

Rajendra Prasad, Waleshwar
Prasad, Mahesh Prasad,
Rambabu, Shambhu Dayal,
Krishna Kumar sons of Har
Prasad

Govind Prasad, Madhav Prasad,
Rajiv Lochan sons of Shiv Prasad
Dilsukh Rai son of Badri Prasad
resident of Byara

Jagan Prasad son of Nekram
resident of Byara

Mathura Prasad son of Nekram
Vasdev Prasad son of Nekram
resident Agra

Shivprasad National Inter College
Achhnera

Dilsukh Rai s/o Badriprasad,
Rajendra Prasad, Waleshwar
Prasad, Mahesh Prasad,
Rambabu, Shambhu Dayal,
Krishna Kumar s/o Harprasad
Jaganprasad s/o Nekram resident
of village
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Mathura Prasad, Vasdev Prasad
s/o Nekram resident of Agra
Govind Prasad, Madhav Prasad,
Rajeev Lochan s/o Shivprasad
resident of village

Yogesh Kumar Agarwal and Anuj
Kumar Agarwal, sons Late
Dilsukh Rai, resident of kasha
Achhnera

Urmila wife Prahlad and Hari
Mohan son late Mathura Prasad
and Deepak Agarwal son Prahlad
Resident of H.N. 22/321 Motilal
Nehru Road Agra

Veena Agarwal wife of
Raviprakash, Anand Agarwal son
of Vasdev Prasad, Ankit Agarwal,
Anmol Agarwal sons of
Raviprakash and Saurabh
Agarwal son of Sushil Kumar
resident of 32 Old Vijay Nagar
Colony, Velanganj Agra

Ajay Kumar Agarwal son of
Sukhnandan Agarwal resident of
Flat No. 202 Vedanta Prime near
Shagun Palace Ring Road,
Belanganj Agra and Vijay Kumar
Agarwal son of Sukhnandan
Agarwal resident of Prime near
Shigma 176-177 Shastripuram
Sikandara Agra and Sanjay
Agarwal son of Sukhnandan
Agarwal resident of B-50 Aastha
City Runakta Agra and Anupam
Agarwal son of Sukhnandan
Agarwal resident of MIG 97A
Shastripuram Sikandara Agra and
Prabha Agarwal wife of Vishnu
Agarwal resident of 2414
Agarwal Building, Mohalla
Rathia Achhnera and Rajesh
Kumar Agarwal son of Daudyal
Agarwal resident of 2414
Agarwal Building, Mohalla
Rathia Achhnera and Mukesh
Kumar Agarwal Son of Ramesh
Chand Agarwal resident of 36
Ring Road Vijay Nagar Belanganj
Agra and Yogesh Kumar Agarwal
son of Ramesh Chand Agarwal
resident of 36 Ring Road Vijay
Nagar Belanganj Agra and
Prateek Agarwal son of Vishnu
Agarwal resident of 2414
Agarwal Building Mohalla
Rathiya Achhnera

15

Kiraoli

Achhnera

577/3

Private

Agriculture

Amit Kumar Agarwal, Aditya
Kumar Agarwal, Alok Kumar
Agarwal Sons Late Govind
Prasad

Urmila Agarwal Wife/Late
Madhav Prasad
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Meera Agarwal
Wife/Murariprasad alias Murarilal
Rajivlochan/Shivprasad

Sameer Agarwal/Kishan Chand
Agarwal

Sanjeev Agarwal / Late Madhav
Prasad

Tota

2.7270

16

Kiraoli

Mangraul Jat

715

Private

Agriculture

0.0456

Kanchan Singh/Lalaram

Chhitar Singh/Lalaram

Bhudev Singh/Late Keram Singh
Ramesh Chandra/Lalaram
Radhey Shyam/Lalaram

Balveer Singh/Lalaram

Satyavati wife/Late Keram Singh
Sanjeev Singh/Late Keram Singh

17

Kiraoli

Mangraul Jat

716

Private

Agriculture

0.0161

Janaki Devi wife/ Lakhan Singh
Rajkumar/ Gordhana

18

Kiraoli

Mangraul Jat

717

Private

Agriculture

0.0035

Kishandevi wife/Late
Uttamchandra
Kailashi, Naresh,
Sukpal/Uttamchandra

19

Kiraoli

Mangraul Jat

741

Private

Agriculture

0.0735

Man Singh / Samalia Jaat /
Resident of Village

20

Kiraoli

Mangraul Jat

742

Private

Agriculture

0.0820

Mrs. Vidya Devi wife of Puran
Singh Jatav

21

Kiraoli

Mangraul Jat

750

Private

Agriculture

0.0060

Sahab Singh / Kishan Singh /
Residence of Village Karan Singh
/ Kishan Singh / Residence of
Village

Jamuna Prasad / Devi Ram /
Resident of Village

Saudan Singh / Devi Ram /
Resident of Village

Raghuveer Singh / Shiv Singh /
Resident of Village

Rajveer Singh / Shiv Singh /
Resident of Village

Deshraj Singh / Sher Singh /
Resident of Village

Suresh Chandra / Sher Singh /
Resident of Village

Gulab Singh / Sher Singh /
Resident of Village

Diwan Singh / Sher Singh /
Resident of Village

Son Devi/Laxman

Amar Singh/Laxman
Omprakash / Jawali / Resident of
Village

Lal Singh, Man Singh, Jagan
Singh s/o Hari Singh

Pooran Devi w/o Lt. Mahendra
Singh

Mahaveer Singh, Jagveer Singh,
Rohtas Singh s/o Mahendra Singh
Rajendra Singh / Veeri Singh /
Resident of Village

Anek Singh / Veeri Singh /
Resident of Village

Jugendra Singh / Veeri Singh /
Resident of Village
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Randhir Singh / Shyam Lal /
Resident of Village

Munshi / Jawali / Resident of
Village

22

Kiraoli

Mangraul Jat

754

Private

Agriculture

0.0020

Sobran Singh / Vadan Singh /
Resident of village

Rohan Singh and Manoj Kumar
s/o Prem Singh

Smt. Omvati Devi wife / Mohan
Singh / Resident of village

Smt. Shrimati Devi wife / Rautan
Singh / Resident of village

Smt. Rajkumari wife / Guman
Singh / Resident of village

Kiraoli

Mangraul Jat

755

Private

Agriculture

0.0240

Jamuna Prasad / Deviram /
Resident of Village

Saudan Singh / Deviram /
Resident of Village

Raghuveer / Shiv Singh / Resident
of Village Rajveer Singh / Shiv
Singh / Resident of Village

24

Kiraoli

Mangraul Jat

773

Private

Agriculture

0.0650

Vishnu s/o Gyasi / resident of
village

Dharam Singh s/o Gyasi / resident
of village

Janak Singh s/o Gyasi / resident
of village

Mangelal/Than Singh

Smt. Laxmi Devi wife/Tej Singh
Smt. Bhagwati wife/Lakhan
Singh

25

Kiraoli

Mangraul Jat

173w

Private

Agriculture

Vishnu / Gyasi / resident of
village

Dharam Singh / Gyasi / resident
of village

Janak Singh / Gyasi / resident of
village

Mangelal/Than Singh

26

Kiraoli

Mangraul Jat

775

Private

Agriculture

0.0014

Dalchandra / Raghuveer Jatav /
Residence Village

27

Kiraoli

Mangraul Jat

800

Private

Agriculture

0.0015

Fauran Singh/Bhagwan Das
Ram Singh/Bhagwan Das
Kishan Lal / Samalia Jatav /
Resident of village

Man Singh / Samalia Jatav /
Resident of village

28

Kiraoli

Mangraul Jat

801s

Private

Agriculture

0.0020

Ashish Under Age 15year s/o
Kailashi

Pintu Under Age 17year s/o
Kailashi

Roshani Under age 13year D/o
Kailashi

Rohit Under age 13year s/o
Kailashi

Krishna s/o Kailashi

Chhote Lal s/o Shiv Singh
Baldau s/o Kailashi

Baijanti wife/Kailashi
Rajendra/Ramchandi

Smt. Kinno Devi wife/Late Shiv
Singh




36

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Kiraoli

Mangraul Jat

801=

Private

Agriculture

Satish Chand/Shiv Singh
Varsha d/o Kailashi

Ashish Under Age 15year s/o
Kailashi

Pintu Under Age 17year s/o
Kailashi

Roshani Under age 13year D/o
Kailashi

Rohit Under age 13year s/o
Kailashi

Krishna s/o Kailashi

Chhote Lal s/o Shiv Singh
Baldau s/o Kailashi

Baijanti w/o Kailashi
Rajendra/Ramchandi

Smt. Kinno Devi wife/Late Shiv
Singh

Satish Chand/Shiv Singh
Varsha d/o Kailashi

29

Kiraoli

Mangraul Jat

802

Private

Agriculture

0.0037

Narayan Singh/Vedilal Jatav
Rajveer Singh/Bhagwan Singh
Shakuntala/Late Bhagwan Singh
Sanjay Kumar/Bhagwan Singh

30

Kiraoli

Mangraul Jat

803

Private

Agriculture

0.0025

Dan Singh/Ramnarayan
Diwan Singh/Ramnarayan
Naresh Kumar/Veernarayan
Balram/Ashok Kumar
Rajveer Singh/Natthi Singh
Veer Narayan/Ratan Singh
Sujan Singh/Ramnarayan
Sunil Kumar/Ashok Kumar
Subhash Chand/Natthi Singh

Tota

0.3288

31

Kiraoli

Nagla Arua

521

Private

Agriculture

.02580

1) Devprakash/Ramijilal /
Resident of Village

2) Lalit Kishore/ Ramjilal/
Resident of Village

3) Shantidevi/Ramjilal /Resident
of Village

32

Kiraoli

Nagla Arua

528

Private

Agriculture

0.0607

Sureshchand / Biharilal /
Achhnera

33

Kiraoli

Nagla Arua

529

Private

Agriculture

0.0957

Rajveer Singh/Bhuri Singh/
Achhnera

34

Kiraoli

Nagla Arua

534

Private

Agriculture

0.0454

Urmila wife of
Jagannath/Resident of Village
Kamal Singh/Jagannath/Resident
of Village
Chhatrapal/Khillo/Resident of
Village
Dayachand/Khillo/Resident of
Village

Dharmendra
Singh/Jagannath/Resident of
Village

Naniga/Kishan Singh/Resident
of Village

Narayan Singh/Khillo/Resident
of Village

Premvati wife of late
Khillo/Resident of Village
Bhogiram/Jagannath/Resident of
Village
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Leeladhar/Kishan
Singh/Resident of Village

Soran Singh/Jagannath/Resident
of Village
Sohanlal/Khillo/Resident of
Village

35

Kiraoli

Nagla Arua

535

Private

Agriculture

0.0329

Ramprakash / Satyadev /
Achhnera

36

Kiraoli

Nagla Arua

536

Private

Agriculture

0.0417

Dilipkumar / Rambharosi /
Achhnera

37

Kiraoli

Nagla Arua

537

Private

Agriculture

0.0564

Diwan
Singh/Khoobiram/Resident of
Village

Roshan Lal/Khoobiram/Resident
of Village

38

Kiraoli

Nagla Arua

578

Private

Agriculture

0.0840

Janki Prasad / Lal Singh /
Resident of village

Devi Singh / Lal Singh /
Resident of village

39

Kiraoli

Nagla Arua

579

Private

Agriculture

0.1032

Yashpal Singh / Nekram /
Residence Village
Hetrapalsingh / Nekram /
Residence Village

Uttamchand / Nekram /
Residence Village

Natthodevi wife /late Nekram /
Residence Village

40

Kiraoli

Nagla Arua

594

Private

Agriculture

0.0596

Ajit Singh/Kishan Singh

Kiran Devi wife/Late Kishan
Singh

Jagdish Singh/Diwan
Singh/Resident of Village

Tara Chand/Thakuri/Resident of
Village

Narayan Singh/Thakuri/Resident
of Village

Nahar Singh/Kishan Singh
Bhagwan Singh/Ram
Baksh/Resident of Village
Manoj Singh/Diwan
Singh/Resident of Village
Ravindra Singh/Diwan
Singh/Resident of Village
Sardar Singh/Bhoop
Singh/Resident of Village
Sundar Lal/Ram Baksh/Resident
of Village

Heera Singh/Diwan
Singh/Resident of Village

41

Kiraoli

Nagla Arua

596

Private

Agriculture

0.0560

Sundar Lal / Ram Baksh /
Resident of village

Bhagwan Singh / Ram Baksh /
Resident of village

Nahar Singh / Kishan Singh /
Resident of village
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Ajit Singh / Kishan Singh /
Resident of village
Kirandevi wife/Late Kishan
Singh / Resident of village

42

Kiraoli

Nagla Arua

652

Private

Agriculture

0.0064

Arvind Singh/Puran
Singh/Resident of Village
Chhote Lal/Lhoreram/Resident
of Near Gyanoday Buddh Vihar,
Jagner Road, Dhanauli, Malpura,
Agra

Januki Prasad/Lal
Singh/Resident of Village
Devendra Kumar/Ramji
Lal/Resident of Village

Pinky Devi wife/Narendra
Verma/Resident of Village
Rajveer/Om Prakash/Resident of
Village

Rajesh Kumar/Shyam
Lal/Resident of Village
Lajjawati wife/Late Om
Prakash/Resident of Village
Vinesh/Om Prakash/Resident of
Village

Sunil Kumar/Puran
Singh/Resident of Village
Sushil Kumar Singh/Puran
Singh/Resident of Village

Hari Prakash/Ramji Lal/Caste
Jatav/Resident of Village

43

Kiraoli

Nagla Arua

653

Private

Agriculture

0.0010

Sardar Singh / Bhoop Singh /
resident of village

Lochan Singh / Bhoop Singh /
resident of village

Dharm Singh / Bhoop Singh /
resident of village

Khaim Singh / Diwan Singh /
resident of village

Manoj Singh / Diwan Singh /
resident of village

Rajendra Singh / Soran Singh /
resident of village

Ravindra Singh / Diwan Singh /
resident of village

Sujan Singh / Soran Singh /
resident of village

Heera Singh / Diwan Singh /
resident of village

Jagdish Singh / Diwan Singh /
resident of village

Vijendra Singh / Chhote /
resident of village

Nihal Singh / Soran Singh /
resident of village

Kamal Singh / Soran Singh /
resident of village

Surendra Singh / Saudan Singh /
resident of village

Geetadevi wife of /late Saudan
Singh / resident of village
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44

Kiraoli

Nagla Arua

654

Private

Agriculture

0.0156

Achal Singh/Puran
Singh/Resident of Village
Charan Singh/Puran
Singh/Resident of Village
Jaldei wife/Late Puran
Singh/Resident of Village
Dalchand/Puran Singh/Resident
of Village

Dhunni Devi wife/Late Vijay
Singh/Resident of Village
Bhanwar Singh/Puran
Singh/Resident of Village
Madhav Singh/Puran
Singh/Resident of Village
Raman Singh/Puran
Singh/Resident of Village
Roshan/Ramsaran/Resident of
Village

Sandeep Kumar/Vijay
Singh/Resident of Village

45

Kiraoli

Nagla Arua

675/1

Private

Agriculture

Kiraoli

Nagla Arua

675

Private

Agriculture

0.0431

Mallo Devi / Ghamandi Ram
Caste Jatav / Residence Village

Mandevi daughter / Ramijilal
caste Jatav

46

Kiraoli

Nagla Arua

685

Private

Agriculture

0.1447

Achhnodevi / Shobharam /
resident of village

Mabharaj Singh / Ramsingh /
resident of village

Harwan Singh / Ramsingh /
resident of village

Mitthanlal / Ramsingh / resident
of village

Lakhan Singh / Ishwari Prasad /
resident of village

Dharmveer Singh / Ishwari
Prasad / resident of village

Smt. Rukma Devi wife of /late
Ishwari Prasad

Umesh Chand / Bhagwan Singh
Mahesh Chand / Bhagwan Singh
Kanhaiya / Puran / resident of
village

Phoolchand / Puran / resident of
village

47

Kiraoli

Nagla Arua

686

Private

Agriculture

0.0400

Javitri wife/Bainiram/Resident of
Village
Bainiram/Karan
of Village
Yadaram/Karan
of Village

Singh/Resident

Singh/Resident

48

Kiraoli

Nagla Arua

687

Private

Agriculture

0.0292

Bainiram/Karan
of Village
Yaadram/Karan
of Village

Singh/Resident

Singh/Resident

49

Kiraoli

Nagla Arua

86

Private

Agriculture

0.0461

Liakat Ali/Visarat Ali

Inder Singh / Kailash

Chand Khan / Visarat Ali /
resident of village

Khubi Ram / Gyasi / resident of
village




40

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Abid / Mohammad Hanif /
resident of village

Shahrukh / Mohammad Hanif
Afsana / Mohammad Hanif /
resident of village

Devprakash / Ramijilal / resident
of village

Lalit Kishore / Ramjilal / resident
of village

Vimaladevi wife / Brij Kishore /
Abhaypura Tehsil Sadawad
Premvati wife / late Kumarpal /
Residence Damodarpura Tehsil
District Mathura

50

Kiraoli

Nagla Arua

85

Private

Agriculture

0.0101

Bhagirath / Dhanpal / Resident of
Village

51

Kiraoli

Nagla Arua

60

Private

Agriculture

0.0300

Bhagirath / Dhanpal / Resident of
Village

52

Kiraoli

Nagla Arua

59/6

Private

Agriculture

Kiraoli

Nagla Arua

59/9

Private

Agriculture

Kiraoli

Nagla Arua

59/1

Private

Agriculture

Kiraoli

Nagla Arua

59/8

Private

Agriculture

Kiraoli

Nagla Arua

59/2

Private

Agriculture

Kiraoli

Nagla Arua

59/3

Private

Agriculture

Kiraoli

Nagla Arua

59/4

Private

Agriculture

Kiraoli

Nagla Arua

59/5

Private

Agriculture

Kiraoli

Nagla Arua

59/7

Private

Agriculture

0.0550

Ajit  Kumar/Komal  Singh/
resident of village
Angoori Devi wife/Komal Singh/
resident of village
Jitendra  Singh/Komal Singh/
resident of village
Shambhudayal/Komal  Singh/
resident of village

Jaldhara wife / Girraj Prasad /
Residence Himmatpura Dhauli
Pyaau tehsil and district Mathura

Tularam / Harisingh / Nagla
Chichana Tehsil and District
Agra

Narayan Singh / Bhagirath /
Resident of Village

Panna/ Gyasi / Residence Village

Bainiram / Karansingh / Resident
of Village

Vijendra Singh / Bhagirath /
Resident of Village

Bhikam Singh / Bhagirath /
resident of village

Maheshchand / Bhagirath /
Residence Village

53

Kiraoli

Nagla Arua

58

Private

Agriculture

0.0126

Barfo Devi wife / Tularam /
Residence N. Chichana tehsil and
district Agra

54

Kiraoli

Nagla Arua

57

Private

Agriculture

0.0138

Panna/ Gyasi / Residence Village

55

Kiraoli

Nagla Arua

57/963

Private

Agriculture

0.0220

Shantidevi / Pannalal Caste Jatav
[/ Jaupura Tehsil District Agra
Bhagwan Singh / Summer Singh
caste Jatav / Residence Village
Ashok / Summer Singh Jati Jatav
/ Residence Village

Mu. Sondevi Widow / Summer
Singh Caste Jatav / Residence
Village

Brijendra Singh / Shiv Singh /
Residence Village

Rakesh Kumar / Shiv Singh /
Residence Village
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Niranjan / Shivsingh / Residence
Village

Purandevi wife/Shiv
Singh/Residence Village

56 Kiraoli

Nagla Arua

56 | Private | Agriculture | 0.0176

Shantidevi / Pannalal caste Jatav
[/ Jaupura Tehsil District Agra
Jal Dhara wife /late Girraj
Prasad / Himmatpura Dhauli
Pyau city Mathura

Lakshmi Devi wife / Rakesh
Kumar / Badi Basti kasba
Achhnera

57 Kiraoli

Nagla Arua

53 Private | Agriculture | 0.0177

Shantidevi / Pannalal caste Jatav
[/ Jaupura Tehsil District Agra
Jal Dhara wife / late Girraj
Prasad / Himmatpura Dhauli
Pyau city Mathura

Lakshmi Devi wife / Rakesh
Kumar / Badi Basti kasha
Achhnera

Brijendra Singh / Shiv Singh /
resident of village

Rakesh Kumar / Shiv Singh /
resident of village

Niranjan / Shiv Singh / resident
of village

Poorandevi wife / Shiv Singh /
resident of village

58 Kiraoli

Nagla Arua

40 | Private | Agriculture | 0.0722

Jaswant/Vijay Singh/ Resident of
Ramnagar Shahganj, Agra

59 Kiraoli

Nagla Arua

20 | Private | Agriculture | 0.0057

Keshav Singh/Karan Singh/
Caste Dhobi/ Mangraul Jat
Jhamman/Asha Ram/ Mangraul
Jat

Puran/Karan Singh/ Caste Dhobi
/ Mangraul Jat

Rajni/Asha Ram/ Mangraul Jat
Rajkumari/Asha Ram/ Mangraul
Jat

Sita Ram/Asha Ram/ Mangraul
Jat

Saunu/Karan Singh/Caste Jatav/
Mangraul Jat

60 Kiraoli

Nagla Arua

19 Private | Agriculture | 0.0233

Madhosingh / Sumeri caste Jatav
/ Mangraul Jat

Pawan Kumar / Soran Singh
caste Jatav

Navneet Kumar / Soran Singh
caste Jatav

Prahlad / Prabhudayal caste
Jatav / resident of Jaupura
Narendra Singh / Prabhudayal
caste Jatav / Residence jaupura

61 Kiraoli

Nagla Arua

18 | Private | Agriculture | 0.0322

Madhosingh / Sumeri caste Jatav
/ Mangraul Jat

Pawan Kumar / Soran Singh
caste Jatav

Navneet Kumar / Soran Singh
caste Jatav

Prahlad / Prabhudayal caste
Jatav / resident of Jaupura
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Narendra Singh / Prabhudayal
caste Jatav /residence jaupura

62

Kiraoli

Nagla Arua

17

Private

Agriculture

0.0204

Guman Singh / Bhajanlal
Pauhap Singh / Bhajanlal
Rajveer / Bhajanlal

Savo wife / Late Bhajanlal

63

Kiraoli

Nagla Arua

Private

Agriculture

0.0029

Jawahar Lal / Ramcharan caste
Jatav / Mangraul

Balveer / Ramcharan caste Jatav
/ Mangraul Jat

Rajveer / Ramcharan caste Jatav
/ Mangraul Jat

Total

1.5552

64

Kiraoli

Gobra

385

Private

Agriculture

Kiraoli

Gobra

385

Private

Agriculture

0.0065

Keval Singh / Gariva /
Residence Village

65

Kiraoli

Gobra

387

Private

Agriculture

0.0425

Keval Singh / Gariva /
Residence Village

66

Kiraoli

Gobra

388

Private

Agriculture

0.0229

Bachchu/Parbhati
Jatav/Residence Village

67

Kiraoli

Gobra

389

Private

Agriculture

0.0370

Munna Lal/Ramsharan
Nandram / Ramsharan Jatav /
Residence Village

68

Kiraoli

Gobra

391

Private

Agriculture

0.0281

Nawab/Babu
Bhamari/Babu

69

Kiraoli

Gobra

392

Private

Agriculture

0.0972

Atar Singh / Dhaniram /
Residence Village

Kedi / Dhaniram / Residence
Village

Darvi / Dhaniram / R. Village

70

Kiraoli

Gobra

393

Private

Agriculture

0.0615

Baikunthi Devi w/o Bhoora
Bhoora s/o Girraj Singh
Soumati Devi Wife/Sanno
Sukh Singh/Girraj
Sunna/Girraj

Har Charan/Girraj

71

Kiraoli

Gobra

394

Private

Agriculture

0.0386

Gulav Singh / Durga / Residence
Village

Mrs. Omwati Wife/Mahendra
Singh/Turkiya

Mrs. Pinki Devi Wife/Brijesh
Kumar/Turkia

Sushila Devi
Wife/Dharamveer/Turkiya

72

Kiraoli

Gobra

395

Private

Agriculture

73

Kiraoli

Gobra

395

Private

Agriculture

0.0491

Raghuveer Singh/Gyasi

Raghuveer Singh/Gyasi

74

Kiraoli

Gobra

397

Private

Agriculture

0.0496

Bhagwan Singh / Babu Lal /
Residence Village

Munna / Babu Lal / Residence
Village

Mohan Singh / Bhup Singh

Total

0.4330

75

Kiraoli

Nagar

382

Private

Agriculture

0.0950

Amardev/Matoli Ram

Arun Narwar/Baldev Singh
Angoori Devi Wife/Late Navab
Singh

Kajal minor age 16 years/Baldev
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Singh guardian Ladmati mother
herself

Chandrashekhar/Navab Singh
Daulatram/Navab Singh

Pintu Narwar minor age 14
years/Baldev Singh  guardian
Ladmati mother herself
Pushpendra/Navab Singh
Mata Prasad/Navab Singh
Madhav Singh/Navab Singh
Rakesh/Matoliram

Ramphal Singh Narwar/Chhiddi
Ladmati wife/Late Baldev
Varsha/Baldev Singh

Satyadev Singh/Matoliram

76

Kiraoli

Nagar

383

Private

Agriculture

0.0240

Pooran Singh, Shrinivas,
Subhash sons of Vishambhar
Shanti w/o Vishambhar

77

Kiraoli

Nagar

385

Private

Agriculture

0.0130

1) Ashok Kumar/ Devi Singh/
Residence Village

2) Aditya Singh/Devi
Singh/Residence Village

3) Someshwar Singh/Mukhtyar
Singh/Residence Village

78

Kiraoli

Nagar

420

Private

Agriculture

0.0150

Lakhan Singh/Nirottam
Sahendrapal/Nirottam Singh
Omveer Singh Narwar/Bahadur
Singh

Parshottam/Bahadur Singh
Mrs. Saroj Devi Wife/ Late
Bahadur Singh

Km.Kavita daughter /Bahadur
Singh

79

Kiraoli

Nagar

424

Private

Agriculture

0.0825

Dumbar Singh / Kamal Singh /
R. Gadhi Nagar Subvillage
Ghanshyam Singh / Thansingh /
R. gadhi Nagar subvillage
Dalip Singh/Pyarelal/R.Village
Smt. Amar Devi Wife/Dalip
Singh

80

Kiraoli

Nagar

509

Private

Agriculture

0.0400

Thansingh/Sohan Singh
Virendra/Niranjan Singh
Rakesh/Niranjan Singh

Mrs. Veermati Wife/Niranjan
Singh

Jitendra Singh / Member Singh
Hardam Singh/Bhimsain
Shyam Singh/Bhimsain

Tota

0.2695

81

Kiraoli

Sahai

221

Private

Agriculture

0.1270

Kailashiram son of Naval Singh
Kalyan Singh son of Naval
Singh

Radhir Singh son of Naval Singh

82

Kiraoli

Sahai

222

Private

Agriculture

0.1250

Babu Singh son of Prem Singh
Samundra Singh son of Prem
Singh

Lokan son of Rakesh

Manoj son of Rakesh

Yashpal son of Rakesh

Safedi Wife of Late Prem Singh
Hakim Singh son of Ratan Singh
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Pawan Kumar son of Man Singh
Vikram Singh son of Man Singh
Vedprakash son of Man Singh
Km. Suman daughter of Man
Singh

Smt. Omwati Devi wife Man
Singh

83

Kiraoli

Sahai

269

Private

Agriculture

0.1090

Vijay Singh son of Darbar Singh
Rohitas Singh son of Ramesh
Singh

Inderjeet Singh son of
Rameshchand

Chandraveer Singh son of
Rameshchandra

Shivlata wife Shishupal Singh

84

Kiraoli

Sahai

199

Private

Agriculture

0.0800

Omprakash / Radheshyam /
Nagar

Ramprakash / Radheshyam /
Nagar

Dinesh Kumar son of Bachhu
Singh

Neeraj Singh / Jagdish

Sanjeev Chaudhari s/o Satyapal
Singh

85

Kiraoli

Sahai

204

Private

Agriculture

0.0830

Digamber Singh / Babulal
Komal Singh / Babulal
Dhirendra Singh / Jagdish
Neeraj Singh / Jagdish

86

Kiraoli

Sahai

220

Private

Agriculture

87

Kiraoli

Sahai

220w

Private

Agriculture

0.0450

Kaptan Singh/ Hari Singh
Komal Singh/ Hari Singh
Jagveer Singh/ Hari Singh
Dharamveer Singh/ Hari Singh
Mrs. Angoori Devi wife / late
Hari Singh

Sonveer Singh/ Hari Singh

Kaptan Singh/ Hari Singh
Komal Singh/ Hari Singh
Jagveer Singh/ Hari Singh
Dharamveer Singh/ Hari Singh
Mrs. Angoori Devi wife / late
Hari Singh

Sonveer Singh/ Hari Singh

88

Kiraoli

Sahai

224

Private

Agriculture

0.0850

Komal Singh / Shivcharan Singh
Chandrapal / Veerpal Singh
Harpal / Veerpal Singh
Krishnapal / Veerpal Singh

Mrs. Hemvati wife / Veerpal
Singh

Sanju Singh / Radheshyam
Guddi Devi wife / Sanju Singh

89

Kiraoli

Sahai

225

Private

Agriculture

0.2440

Amardev/ late Matoliram
Arun Narwar / Baldev Singh
Angoori Devi wife of late
Nawab Singh

Kajal Minor (16 years old) /
Baldev Singh Guardian Mrs.
Ladmati Mata
Chandrashekhar / Nawab Singh
Daulatram / Nawab Singh
Pintu Narwar / Minor (Minor's
age 14 years) / Baldev
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Singh Guardian Ladmati Mata
Pushpendra / Nawab Singh
Mata Prasad / Nawab Singh
Madhav Singh /Nawab Singh
Rakesh/ Late Matoliram
Ramphal Singh Narwar/Chiddi
Singh

Ladmati wife of Late Baldev
Longshree wife of Late
Matoliram

Varsha Daughter of Baldev
singh

Satydev Singh/ Late Matoliram

90

Kiraoli

Sahai

Private

Agriculture

0.1940

Rajeshwari Devi, wife of
Daulatram
Ramvati, wife of Vijay Singh

91

Kiraoli

Sahai

Private

Agriculture

0.0560

1) Kasturi Devi/Late Amar
Singh/Village Nagar

2) Kaushal Kishore/Amar
Singh/Village Nagar

3)
Gangaram/Ramkhiladi/Village
Nagar

4) Ratan Singh/Matre/Nagar
5) Rajkumari/Late
Ninuaram/Village Nagar

6) Laxman
Singh/Ninuaram/Village Nagar

Tota

1.1480

92

Agra/
Sadar

Sahata

141

Private

Agriculture

0.1120

Natansh Sharma/Rakesh Kumar
Sharma /Resident of Village
Lavish/Manoj Kumar Sharma/
Resident of Village

93

Agra/
Sadar

Sahata

142

Private

Agriculture

0.0160

Natansh Sharma/Rakesh Kumar
Sharma /Resident of Village
Lavish/Manoj Kumar Sharma/
Resident of Village

94

Agra/
Sadar

Sahata

144

Private

Agriculture

0.0355

Kartik / Pramod

Gaurav Dutt Sharma/Dhruv Dutt
Sharma Babulal son of
Tarashankar

Dinesh Kumar son of
Tarashankar

Pawan Kumar son of
Tarashankar Bhuvnesh/Pramod
Yag Dutt Sharma/Dhruv Dutt
Sharma

Rekha Sharma/Dhruv Dutt
Sharma

Vinod Kumar/Tarashankar
Vimla Sharma/Dhruv Dutt
Vimlesh wife late Pramod
Shubham / Pramod

95

Agra/
Sadar

Sahata

153

Private

Agriculture

0.1530

Anil Kumar son of Surendra Pal
Ramvati wife of Tikam Singh
Suman Devi wife of Anil Kumar

96

Agra/
Sadar

Sahata

154

Private

Agriculture

0.0240

Anil Kumar son of Surendra Pal
Upendra Singh son of
Surendrapal Singh
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Pradeep Kumar son of
Surendrapal Singh

97

Agra/
Sadar

Sahata

193

Private

Agriculture

0.0150

Hetsingh / Onkar Singh /
Resident of Village

98

Agra/
Sadar

Sahata

200

Private

Agriculture

99

Agra/
Sadar

Sahata

200

Private

Agriculture

0.0390

Sureshchand / Bangalidas /
resident of village
Santsharan / Bangalidas

100

Agra/
Sadar

Sahata

202/1

Private

Agriculture

101

Agra/
Sadar

Sahata

202/2

Private

Agriculture

0.1510

Manju Yadav Wife/Late
Narayan Singh Yadav Munis
Kumar/Mohanlal

Rekha Wife / Dinesh Kumar
Vimla Devi wife of Pahop Singh

Ankush Minor age 15 years son /
Ramkumar

Mrs. Sudha Mata herself

Dinesh Kumar / Lakshminarayan
Bhanu God Minor age 12 years
Son/Ramkumar gaurdian Sudha
Mother herself

Bhoop Singh/Badan Singh
Murari Lal / Laxminarayan
Rajendra / Lakshminarayan
Sudha wife / Ramkumar

102

Agra/
Sadar

Sahata

213

Private

Agriculture

0.0770

Tikam Singh / Munshiram
Bhuvnesh/ Chandraprakash
Bhupendra/ Chandraprakash
Man Singh/Munshiram
Radha Devi/Chandraprakash
Satyabhan/Pooran Chand

103

Agra/
Sadar

Sahata

214

Private

Agriculture

0.0142

Tikam Singh / Munshiram
Bhuvanesh/ Chandraprakash
Bhupendra/ Chandraprakash
Man Singh/Munshiram
Radha Devi/Chandraprakash
Satyabhan/Pooran Chand

104

Agra/
Sadar

Sahata

216

Private

Agriculture

0.0825

Km. Anusha Singh daughter of
Puran Singh

Gaurav Choudhary / Jagan Singh
Jalsingh/Than Singh

Parveen Kumar / Puran Singh
Pawan Chaudhary / Puran Singh
Babli Devi wife of late Puran
Singh

Bahadur Singh/Shivram Singh
Renu wife/late Jagan Singh
Lakhan Singh/Shivram Singh
Lakhan Singh/Shivram Singh
Mrs. Omvati wife of late
Shivram Singh

105

Agra/
Sadar

Sahata

217/1

Private

agriculture

106

Agra/
Sadar

Sahata

21712

Private

agriculture

0.0400

Udal Singh/Sher Singh
Yashpal Singh Solanki/Lochan
Singh

Satyapal Singh/Lochan Singh
Savitri Devi wife/Late Lochan
Singh

Ummed Singh / Sher Singh
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107

Agra/
Sadar

Sahata

223/1

Private

agriculture

108

Agra/
Sadar

Sahata

223/2

Private

agriculture

109

Agra/
Sadar

Sahata

223/3

Private

agriculture

0.0215

Udal Singh/Sher Singh
Yashpal Singh Solanki/Lochan
Singh

Satyapal Singh/Lochan Singh
Savitri Devi wife/Late Lochan
Singh

Ummed Singh / Sher Singh

Narendra Singh / Phulwar Singh
Mukesh / Phulwar Singh

Smt. Saroj Devi wife / Late
Phulwar Singh

110

Agra/
Sadar

Sahata

225

Private

agriculture

0.0070

Narendra Singh / Phulwar Singh
Mukesh / Phulwar Singh

Smt. Saroj Devi wife / Late
Phulwar Singh

Tota

0.7877

111

Agra/
Sadar

Jogipura

54

Private

Agriculture

0.0101

Nihalchand son of Lalchand
Kishanchand son of Pyarelal
Mrs. Gullo widow of
Lakhmichand

Anupchand, Sampatchand,
Saubhagychand, Fatehchand,
Chhattarchand sons of
Vidhichand

Anand Chand adopted son of
Dolatchand

Santokchand son of Chimanlal
Gyanchand son of Navinchand

112

Agra/
Sadar

Jogipura

60

Private

Agriculture

0.0079

Munna Lal / Harishankar /
Bhogipura Agra

Ashok Kumar / Harishankar /
Bhogipura Agra

Anoop Kumar / Harishankar /
Bhogipura Agra

Sanjay Kumar / Harishankar
/BhogipuraAgra

Vadriprasad / Dau Dayal
/Bhogipura Agra

Mata Prasad / Dau Dayal /
Bhogipura Agra Mukut
Murari / Dau Dayal /Bhogipura
Agra

Satyanarayan / Dau Dayal /
Bhogipura Agra

Omprakash / Dau Dayal /
Bhogipura Agra

Tota

0.0180

113

Agra/
Sadar

Magtai

437

Private

Agriculture

0.0010

Dhruv Vashishtha/Chandan
Singh Sharma

Samod Kumar, Damodar Prasad,
Madan Gopal s/o Lt. Ramesh
Chandra

114

Agra/
Sadar

Magtai

438

Private

Agriculture

0.0100

Dhruv Vashishtha/Chandan
Singh Sharma/57 Commander
Colony Barrack Road Agra

115

Agra/
Sadar

Magtai

441

Private

Agriculture

0.0125

Dhruv Vashishtha/Chandan
Singh Sharma/57 Commander
Colony Barrack Road Agra




48

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Bhola / Jawahar Singh/Resident
of Bichpuri
Agra/ . . . Vijno/Jawahar Singh/ Resident
116 Sadar Magtai 446 | Private | Agriculture | 0.0350 of Bichpuri
Smt. KishanPyari Wife/Jawahar
Singh/ Resident of Bichpuri
117 ég(;:/r Magtai 447 | Private | Agriculture | 0.0370 | Durjan/Sarvan/Bichpuri
118 ég(;:/r Magtai 448 | Private | Agriculture | 0.0250 | Gunia/Sarvan/Bichpuri
Total 0.1205
Surendra Kumar / Ramswaroop /
Agra/ 302/ . . Residence Village
119 Sadar Chautana 4617 Private | Agriculture | 0.0202 Pradeep Kumar / Ramswaroop /
Residence Village
Agra/ . . Bijendra/Bhawar
120 Sadar Chautana 304 | Private | Agriculture | 0.0780 Singh/Residence Village
Agra/ . . Bijendra/Bhawar
121 Sadar Chautana 305 f&r| Private | Agriculture | 0.0180 Singh/Residence Village
Agra/ . . Bijendra/Bhawar
122 Sadar Chautana 306 | Private | Agriculture | 0.0420 Singh/Residence Village
Bhagwan Singh / Harichand /
Residence Village
123 Agra/ Chautana 311 f&r| Private | Agriculture Kes_hav Smg_h/Harlchand/
Sadar Residence Village
Kamal Singh / Harichand /
0.0040 | Residence Village
KPS Construction Pvt. Ltd. /./..
Aaral By Kamlanagar Agra/./..
124 g Chautana 311 | Private | Agriculture Director Kantaprasad Agarwal /
Sadar
Omprakash Agarwal /
Kamlanagar Agra
Rashi Wildcon Pvt. Ltd. Agra
Agra/ . . authorized representative by
125 Sadar Chautana 331 | Private | Agriculture | 0.0040 Kishanchand / Shankarlal /
Balkeshwar Agra
Rashi Wildcon Pvt. Ltd. Agra
Aaral authorized representative by
126 g Chautana 330 | Private | Agriculture | 0.0180 | Kishanchand / Shankarlal /
Sadar
Balkeshwar Agra
Rashi Wildcon Pvt. Ltd. Agra
Aaral authorized representative by
127 g Chautana 332 fir| Private | Agriculture | 0.1106 | Kishanchand / Shankarlal /
Sadar
Balkeshwar Agra
Total 0.2948
Omprakash s/o Gayasiram
Omvati wife of Tejprakash
Kapil Singh son of Tejprakash
Km. Bharti d/o Mahaveer Singh
Jagmohan Singh son Mahaveer
Singh
128 | Agra/Sadar Bichpuri 148 | Private | Agriculture | 0.3570 | Jai Gopal minor age 17 years Son
Mahavir Singh gaudian mother
Smt. Himself
Vivek s/o Mahaveer Singh
Shrimati w/o Mahaveer Singh
Satyadev s/o Gayasiram
Total 0.3570
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Babu Singh son of Kishun Singh
Smt. Gulab Devi w/o Kishun
Aara/ Singh
129 g Anguthi 241 | Private | Agriculture | 0.0400 | Balram s/o Nihal Singh
Sadar . - .
Krishnaveer s/o Nihal Singh
Smt. Sunita w/o Nihal singh
Ranveer Singh, Devendra Singh,
Prem Singh, Rajendra Singh
sons of Lakhan Singh
Km. Neetu and Km. Neelam and
Km. Pooja Minor 17 years Care
Taker Smt. Rajkumari Mata
herself D/o Bacchu Singh
130 | A9 Anguthi 242 | Private | Agriculture | 0.0550 | AKash. Harendrasfo Bacchu
Sadar Singh
Smt. Rajkumari w/o Bacchu
Singh
Mrs. Phoolwati w/o Lakhan
singh
Munnidevi w/o Radhey Lal urf
Mahesh
Kushma Devi wife of
Agra/ . . . Rameshwar Singh
131 Sadar Anguthi 256 | Private | Agriculture | 0.0510 Rameshwar Singh/ Hari Singh
Agra/ . . . .
132 Sadar Anguthi 257 | Private | Agriculture | 0.0235 | Govinda s/o Chhattar
Jhamman Singh son of Govind
Special Rail Project Keetham
Agra/ . . . Bhandai
133 Sadar Anguthi 258 | Private | Agriculture | 0.0370 Bypass Third Railway Line
Project
Ravindra Singh / Nahar Singh
Solanki
Rajveer Singh Solanki / Nahar
Singh Solanki
Rajkumar Singh Solanki / Nahar
Singh Solanki
Agra/ . . . Rukmani Devi/ Rameshwar
134 Sadar Anguthi 278 | Private | Agriculture | 0.0670 singh
Shivani Sholanki, Sachin Singh
Sholanki /Rameshwar singh
Sumit sholanki Minor age 16
Years / Rameshwar Singh
Guardian Rukmani Devi Mother
herself
Agra/ Omprakash / Biharilal
135 Sadar Anguthi 267 | Private | Agriculture | 0.0800 Virendra Sharma / Biharilal
136 ésdr:i Anguthi 266 | Private | Agriculture | 0.0520 | Kailashi Ram son of Hari Singh
Dharamveer / Gajraj / Nagar
Vidya Devi/Gajraj/Nagar
137 'Sb‘gdrg Anguthi 264 | Private | Agriculture | 0.0370 | Bhavani/Nandkishore
Veenu / Nandkishore
Rajendra / Nandkishore
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Machhaladevi / Nandkishore
Roopkishore / Deeparam
Sankar s/o Nandkishore
Udayveer/Badle Singh,
Daleep/Badle Singh,
138 éfﬁ Anguthi 220 | Private | Agriculture | 0.0130 | Deshraj/Badle Singh,
Mohkam/Badle Singh
Durgesh Solanki/Khubchand,
Jaidevi/Khubchand, Rajveer
Agra/ . . . Singh Solanki, Shyam, Sukhveer
139 Sadar Anguthi 227 | Private | Agriculture | 0.0310 Singh / Atar Singh
Anil Prakash Rana, Chandrapal
of Singh,
140 Qggar Anguthi 233 | Private | Agriculture | 0.0440 | Pushpraj Singh Rana / Chet
Singh
141 éfdr:i Anguthi 234 | Private | Agriculture | 0.0070 Chet Singh son of Vidya Ram
Agra/ . . . Nihal Singh son of Karan
142 Sadar Anguthi 243 Private Agriculture 0.0230 Singh
Pawan Solanki, Ramrati Devi,
Agra/ . . . Virendra Singh sons of
143 Anguthi 244 Private Agriculture 0.0400
Sadar Roshanlal
Soniram/Bharat Singh
Agra/ . . . Mrs. Rukmani Devi /
144 Sadar Anguthi 245 Private Agriculture 0.0350 Rameshwar Singh Solanki
Agra/ . . . Amiri, Mangelal
145 Sadar Anguthi 246 Private Agriculture 0.0130 Solanki/Amar Singh
Agra/ . . . Amiri, Mangelal
146 Sadar Anguthi 247 Private Agriculture 0.0225 Solanki/Amar Singh
Total | 0.6710
Grand Total | 8.7741
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